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Induction of C.RP. and B.S.F. in
Mizoram armed police and Mizoram

police

3758. DR. R. ROTHUAMA : Wijll the
Minizter of HOME AFFAIRS be pleas:
ed 1o stite:

() whether during emergcnecy
many CRP and BSF personnel have
been inducted on promotion into the
Mizoram Armcd Police and Miznram
Polize, respective'r, superseding more
senior lncal police personnel and this
has caused indiscipline, moral dis-
couragement and bitterness among the
rank and file of Mizoram Police De-
partmaont: if so, the facts and figures
in the matter;

(b) whether it is according to the
rules of law in force to follow this
practice of shifting the Central Police
personnel, especially on promotion to
the State Police;

(¢) the facts and figures regarding
the numb~r of local and non-local
officers, both in the junior and senior
officer cadres, currently employed in
the Mizoram: Police Department; and

(d) whether there is large scale
corruption and misappropriation of
Annual Potice Welfare Funds sanction-
ed by the Centre and an overall thor-

ough probe would be instituted into
the whole set up and working of the-
Mizoram Police Department?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL): (a)
It is not correct that many CRPF and
BSF personnel have “een inducted into
Mizoram Armded Police and Mizoram
Police during the period of Emergency.
Some police personnel were, however,
inducted during the later part of 1974
and early part of 1975 i.e. before the
Emergency. The Government is nct
aware of any cases of indiscipline
moral discouragement and bitterness
on this account.

(b) Deputation of Government em-
ployvees from Centra] Governmen:i 1o
State Governments/Union  Territories
and rice verst is a normal  feature.
Such depu'ation c2n be to equivalent
posts or {o higher posts.

(¢} The number of gazetted officers
belonging to BSF or CRPF on deputa-
tion/re.employment is 11 including one
I.G. of Poiice. 3 Superintendents of
Police and 7 Deputy Superintendents
of Police. The number of gazetted offi-
cers whether iocal or belonging {o the
Union Teritory Cadre posted in Mizo-
ram Police is 13 including 4 Superin-
tenrdonte of Police and 9 Deputy Super-
intenden‘s of oPlice. In  the non-gaz-
etfed ranks there are 293 local officers
and 15 on deputation from B.S.F. and
C.R.P.

(1) According to the information re-
ceived fron: the Government of Mizo-
ram, no misapropriation or corruption
of the Annual Police Welfare Fund has
been reported. A proper audit of this
Fund has been carried out by an Audi-
tor deputed by the Accountant Gene-
ral Shillong.

Deployment of Military and Para-
Military Forces in Nagaland

37949, SHRI ROBIN SEN: Will the
Minister of HOME AFFAIRS be pleas-
cd to state:





